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Supreme Court   [58] 

Ambika Traders v. Commr., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3650 
Ankani Biswas v. Union of India, (Surya Kant, C.J. and Joymalya Bagchi and V. Mohana, JJ.), 2026 

SCC OnLine SC 1492 
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Arjun Singh v. Tapan Kumar Koley, (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC 
OnLine SC 1489 

Bhagirath Debbarma v. State of Tripura, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine 
SC 1488 

British Agro Products (India) (P) Ltd. v. CIT, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC 
OnLine SC 3653 

CCE v. Xerox India Ltd., (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 1496 
CCI v. Kerala Film Exhibitors Federation, (Manoj Misra and K.V. Viswanathan, JJ.), 2025 SCC 

OnLine SC 2092 
CIT v. Bharat Ramanlal Parekh, (J.B. Pardiwala and Manmohan, JJ.), 2025 SCC OnLine SC 3654 
CIT v. Chandubhai Lavjibhai Undhad, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC 

OnLine SC 3646 
CIT v. Dhara Varun Shah, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3641 
CIT v. Elan Capital Advisors (P) Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine 

SC 3642 
CIT v. Fine Arts Society, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3652 
CIT v. Gandhibag Sahakari Bank Ltd., (Dipankar Datta and P.K. Mishra, JJ.), 2025 SCC OnLine SC 

3651 
CIT v. Kanubhai Vanmalibhai Patel HUF, (P.S. Narasimha and Alok Aradhe, JJ.), 2025 SCC OnLine 

SC 3648 
CIT v. Medwin Hospital Services, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3644 
CIT v. Orange 78 Rule Olivaier De Serrs Paris (France), (B.V. Nagarathna and R. Mahadevan, JJ.), 

2025 SCC OnLine SC 3639 
CIT v. P.C. Patel & Co., (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC OnLine SC 3662 
CIT v. Ramesh Chandra Rai, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC 3663 
CIT v. Ramswaroop Shivhare, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC 

3645 
Commr. Grade-2 v. Dayal Product, (Sanjay Kumar and Satish Chandra Sharma, JJ.), 2025 SCC 

OnLine SC 3647 
Commr. Grade-2 v. Zhuzoor Infratech (P) Ltd., (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 

SCC OnLine SC 3657 
Commr. of Service Tax v. Diebold Systems (P) Ltd., (P.K. Mishra and Shree Chandrashekhar, JJ.), 

2026 SCC OnLine SC 1502 
Commr. v. Hybon Technologies (P) Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC 

OnLine SC 3643 
Deccan Value Investors L.P. v. Metalyst Forgings Ltd. (Resolution Professional), (Sanjiv Khanna and 

Dipankar Datta, JJ.), 2024 SCC OnLine SC 4075 
Dipak Kumar Dutta v. Union of India, (Pamidighantam Sri Narasimha and Alok Aradhe, JJ.), 2026 

SCC OnLine SC 1503 
Gonepalli Sandeep Kumar v. State of Telangana, (Sanjay Karol and Augustine George Masih, JJ.), 

2026 SCC OnLine SC 1491 
K. Venkataswamy v. Gowramma, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 

1487 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002901357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768503
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002467838%20:%20JTXT-9002467838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768329
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Kalpataru Projects International Ltd. v. Central Organization for Railway Electrification, (Sanjiv 
Khanna and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 6305 

Kalyani Transco v. Bhushan Power & Steel Ltd., (Bela M. Trivedi and Satish Chandra Sharma, JJ.), 
2025 SCC OnLine SC 1010 

Kavitha Kuruganti v. PepsiCo India Holdings (P) Ltd., (J.B. Pardiwala and K. Vinod Chandran, JJ.), 
2026 SCC OnLine SC 1499 

Kiran A.R. v. Union of India, (P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC OnLine SC 3637 
KKH Finvest (P) Ltd. v. Ashiesh Shukla, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC 

OnLine SC 1498 
Krupa Jewellers v. Commr. of State Tax - 3, (Aravind Kumar and N.V. Anjaria, JJ.), 2025 SCC 

OnLine SC 3659 
Methuku Srinivas v. Total Solutions Intec (P) Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 

SCC OnLine SC 3660 
MHJ Metaltechs (P) Ltd. v. CGST, Delhi South, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 

SCC OnLine SC 3656 
Mohd. Abdul Samad v. State of Telangana, (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 

SCC OnLine SC 6306 
Mukkera Venkata Ratnam v. Vantasala China Venkateswarlu, (Sanjay Karol and N. Kotiswar Singh, 

JJ.), 2026 SCC OnLine SC 1500 
Patel Infrastructure Ltd. v. Aditya Construction, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 

SCC OnLine SC 1497 
Pinak Pani Mohanty v. Union of India, (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 

3658 
Pramod Kumar Navratna v. State of Chhattisgarh, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 

SCC OnLine SC 154 
Rupesh R. Gaonkar v. State of Goa, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine 

SC 1495 
Saurabh Sharma v. Enforcement Directorate, (Dipankar Datta and Augustine George Masih, JJ.), 

2025 SCC OnLine SC 3638 
Shailendra Mani Tripathi v. Union of India, (Surya Kant, C.J. and Joymalya Bagchi and V. Mohana, 

JJ.), 2026 SCC OnLine SC 1494 
Shashi Agarwal v. Jayanta Banerjee, (Sanjiv Khanna and Bela M. Trivedi, JJ.), 2021 SCC OnLine SC 

3796 
SSD Escatics (P) Ltd. v. Goregaon Pearl Coop. Housing Society Ltd., (S. Abdul Nazeer and Sanjiv 

Khanna, JJ.), 2020 SCC OnLine SC 1644 
State of W.B. v. Confederation of State Government Employees, (Sanjay Karol and Prashant Kumar 

Mishra, JJ.), 2026 SCC OnLine SC 155 
Sushil Sharma v. Union of India, (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine 

SC 1501 
Umeshkumar Ganeshkumar Soni v. State of Gujarat, (Manoj Misra and Vijay Bishnoi, JJ.), 2026 SCC 

OnLine SC 1490 
Union of India v. KC Overseas Education (P) Ltd., (B.V. Nagarathna and Satish Chandra Sharma, 

JJ.), 2025 SCC OnLine SC 3640 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002654254%20:%20JTXT-9002654254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003145393%20:%20JTXT-9003145393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003145393%20:%20JTXT-9003145393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003145394%20:%20JTXT-9003145394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768502
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Union of India v. Krishna Fashion World, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC 
OnLine SC 3649 

Urvil Akshaya Jani v. PNB, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1493 
Varun Enterprises v. Commr. Grade 2, (J.B. Pardiwala and Manmohan, JJ.), 2025 SCC OnLine SC 

3655 
Vedanta Aluminium Ltd. v. Shenzhen Shandong Nuclear Power Construction, (R.M. Lodha and S.J. 

Mukhopadhaya, JJ.), 2013 SCC OnLine SC 1581 
Vishnu Datt Saini v. Rajasthan Public Service Commission, (Hrishikesh Roy and Sanjay Karol, JJ.), 

2023 SCC OnLine SC 2664 
Vishnu Datt Saini v. Rajasthan Public Service Commission, (P.S. Narasimha and Joymalya Bagchi, 

JJ.), 2025 SCC OnLine SC 3636 
Vishnu Datt Saini v. Rajasthan Public Service Commission, (Sanjay Karol and Aravind Kumar, JJ.), 

2024 SCC OnLine SC 6304 
Vizag Minerals & Logistics (P) Ltd. v. Ravi Shankar Devarakonda, (Sanjiv Khanna and S.V.N. 

Bhatti, JJ.), 2023 SCC OnLine SC 2663 
  
Allahabad High Court   [122] 

Abdul Haleem v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 23860 
Abhishek Verma v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 23906 
Ajit v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 23904 
Akash Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 23936 
Akash v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23938 
Aman Patel v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23941 
Amaresh Sardar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23901 
Amit Om Prakash Sharma v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 23929 
Ankush Kumar Gautam v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23897 
Annu v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 23893 
Arvind Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23898 
Asif v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 23878 
Awadhesh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23924 
Ayan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 23974 
Azruddin Ali v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 23939 
Bajaj Allianz General Insurance Co. Ltd. v. Manorama, (Prakash Padia, J.), 2026 SCC OnLine All 

23953 
Bhumika Sharma v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 23955 
Bunty v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23921 
Chand Mohamad v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 23866 
Chandan Rajbahr v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23907 
Chandrashekhar Ram v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23940 
Chhote v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 23895 
Chhotu v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 23905 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003768514
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Cricket Assn. of U.P. v. U.P. Cricket Assn., (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC 
OnLine All 23997 

Deepak v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 23873 
Deepak v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 23886 
Devendra Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23914 
Dharamveer v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 23917 
Dharmendra v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 23883 
Dheeresh Kumar Gupta v. State of U.P., (Piyush Agrawal, J.), 2026 SCC OnLine All 23973 
Fashion Point v. Commr. Commercial Tax, (Piyush Agrawal, J.), 2026 SCC OnLine All 23965 
Firoz Ahmad v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 23976 
Gaffar Husain v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 23880 
Gaurav Singh v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 23861 
Guddo Devi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 23935 
Hari Ram v. State of U.P., (Atul Sreedharan and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All 

23995 
Hari Shankar v. Director of Consolidation, (Ashutosh Srivastava, J.), 2026 SCC OnLine All 23971 
Haridwar Singh Yadav v. Ramdular Yadav, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 

23961 
Inzmam v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 23975 
Jakir v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 23896 
Jalaj Kumar Saxena v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 23871 
Jay Prakash v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 23872 
Jitendra Rai v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 23966 
Juli Begum v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 23882 
Kali Charan v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 23867 
Kanhai Lal v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 23892 
Kirti Trivedi v. Union of India, (Pankaj Bhatia, J.), 2026 SCC OnLine All 23967 
Kshitij Gupta v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 23968 
Kuldeep v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 23890 
Manju Devi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 23977 
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